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[RAJYA SABHA]

Need to enact a law for uniform marriageable age for all citizens across all
religions and with strict provisions for violation thereof
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DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the Special Mention made
by the hon. Member.

SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI MAHARAJA SANAJAOBA LEISHEMBA (Manipur): Sir, | also associate myself
with the Special Mention made by the hon. Member.

DR. SIKANDER KUMAR (Himachal Pradesh): Sir, | also associate myself with the
Special Mention made by the hon. Member.

SHRI PABITRA MARGHERITA (Assam): Sir, | also associate myself with the Special
Mention made by the hon. Member.



[ 19 December, 2023 ]

DR. ANIL SUKHDEORAO BONDE (Maharashtra): Sir, | also associate myself with the
Special Mention made by the hon. Member.
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have a form to associate. We should also have a form to dissociate.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): If you are not associating, it means
that you are dissociating.

Need to provide adequate compensation to tobacco farmers affected by
Cyclone Mandous

SHRI' KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, cyclone
Mandous, which emerged from the Bay of Bengal, made landfall on December 9,
2022, resulting in heavy rainfall and squally winds in many parts of the States, situated
in coastal areas of Bay of Bengal, particularly in the States of Andhra Pradesh and
Tamil Nadu.

This cyclone had caused devastating damage to the tobacco crops and
tobacco farmers in the State of Andhra Pradesh, particularly in Prakasam and Nellore
districts, which have suffered a huge loss due to the damage of tobacco crops.

Taking into consideration increasing global demand for tobacco, farmers in
south coastal Andhra Pradesh cultivated it in over 53,000 hectares this rabi season.
But now, they are in an unenviable position as cyclone Mandous has estroyed the leaf
to a considerable extent.

According to Tobacco Board sources, farms in the Southern Black Soil (SBS)
region has faced the brunt of the cyclone and substantial damages have been caused
to the tobacco farmers and their crop. On an average, each tobacco farmer has
invested an amount of around Rs.75,000 to Rs.90,000 for tobacco growing. The
investment in tobacco growing also includes obtaining loan from Bank. Due to the
recent cyclone, the lives of the farmers, particularly the tobacco farmers, are in
doldrums. Therefore, | urge upon the Government to provide adequate measures to
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